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1

ADDITIONAL STATUS REPORT 

IN 

M.A NO. 73/2023 IN O.A NO. 696/2022. 

MOST RESPECTFULLY SOWETH: 

That tl,e Hon'ble Notional Green Tribunal, Principal Bench vide 

order doted 11.10.2023 was pleased to pass an order in the above 

captio11ed matter and directed the Tree Officer I Dy. Conservator of 

Forest, North Forest Division to file an additional status report. 

Toa~ in compliance of the order of the Hon'ble Tribunal dated 

11.10.2023, the office of the Tree Officer, North Forest Division 

directed Mr. Kailash Chander Garg to submit the status report vide 

notice dated 18.12.2023 on compensatory plantation which was 

initially ordered by the Tree Officer in order dated 12.09.2022 where 

10 nos. (Ten) of saplings not less than 6 feet was to be planted. The 

Copy of the notice is annexed herewith and the same is marked as 

ANNEXURE - Al. 

Mr. Kailash Chander Garg after receiving the notice from the office of 

the undersigned has filed a compliance cum status report along with 

the photographs. The copy of the compliance cum status report dated 
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227.12.2023 is annexed herewith and the same 1s marked as 

ANNEXURE -A2. 

Furthermore. directions were given Lo the official from the office of 

the undersigned to visit the site where compensatory plantation was 

carried out b • Mr. Kailash "'hander Garg earlier in compliance of the 

order of the Tree Officer and a thorough & detailed inspection was 

carried out on l 0.01.2024 and Lhe observations were submitted by the 

inspecting officer along with current photographs of the plantation that 

Mr. Kailash Chander Garg is properly maintaining the compensatory 

plantation in which IO no. of saplings and all of them are not less than 

6 feet in height which he planted earlier and for which he had also 

submitted a compliance report dated 08.05.2023 back then. The copy 

of the compliance report dated 08.05.2023 is annexed herewith· and 

the same is marked as ANNEXURE-A3. 

In Furtherance, he is taking proper care of the saplings, regarding 

proper watering and manure as directed in the order passed by the 

Tree Officer dated 12.09.2022 and in addition it was made sure that 

plantation is completely free from any type of concretization. The 

copy of the inspection report dated 10.01.2024 is annexed herewith 

and the same is marked as ANNEXURE -A4. 
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That, it is pertinent here to mention that Mr. Kailash Chander Garg 

was directed by the office of the undersigned to take proper care of the 

compensatory plantation and not to fell, cut or prune any tree without 

proper/legal permission from the competent authority. 

That, the undersigned undertakes to comply with any Order that will 

be passed by the Hon 'ble Tribunal. 

NEWDELID 

10.01.2024 

T~FICER / DCF 

(North Forest Division) 
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4ANNEXURE - A1

--GOVT. OF NCT OF DELID 
DEPARTMENT OF FOREST AND WILDLIFE 

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS 
NORTH FOREST DIVISION, MGICCC, BAKOLI, ALIPUR, NEW DELID-110036. 

No.F.01 /DCF(N)/LegaJ/M.isc.Comm/2023-24/ ·, CZ.. 7 3 

NOTICE 

Date: 18.122023. 

It bas been brought to your notice that for compliance of the order dated 11.10.2023 

passed by The Hon'ble Principal Bench of the National Green Tribunal in M.A NO. 73/2023 

in O.A NO. 696/2022 titled SANJAY YADAV VERSUS GOVT. OF NCT OF DELID & 

ORS. 

The Hon'ble Court in the above-captioned matter/case have issued specific directions 

regarding the compensatory plantation carried out by Sh. Kailash Chander Garg in 

compliance of the order dated 12.02.2022 passed by the Ld. Tree Officer/DCF, North Forest 

Division. 

Therefore, you are directed to file a detailed compliance report regarding the 

-: compensatory plantation carried out within 7 (seven) days from the receipt of this notice. 

Copy to: 

1. Kailash Chander Garg S/o. Late Shri. R. D Garg Rio. D-1, Bhagat Singh Road, Adarsh 

agar, Delhi-110033 for necessary action. 

( 

TREEO g_. 
(North ~ion) 

/ 
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5ANNEXURE - A2

To, 

The respected DCF Sir, 
North Forest Division, 
Delhi. 

Subject: Submission of the NGT compliance documents as per the NGT MA No. 73/2023 in O.A 

696/2022 (I.A No. 114/2023) 

Sir, 

I hope this letter finds you well. I am writing this letter to submit the compliance verification of the 
NGT O.A 696/2022 (M.A. 73/2023) comprising the verification of the 10 peepal trees that were 
planted with their GPS based photographs. All these photographs are the latest. 
As per the order, I am putting due diligence in maintaining the health, and growth of these trees 

and also having a constant visit to them. 

If you may find any shortcomings in the submission, I request you to kindly let me know about 
the same. I look forward to the confirmation of the compliance submitted to NGT at your earliest 
convenience. If any visit from your office is also required, then kindly consider complete 

cooperation from my side. 

Thank you for your cooperation. 

Sincerely, 
Kailash Chander Garg <f/t 
R/o: 0-1, Bhagat Singh Road, Adarsh Nagar, Delhi-110033 
M: +91-9213645775 

a\ \\"le Of Conerv· 

y. No. 3 
e:~7 //~/ 

l 7 
Alipur. Delhi-i 

~-

\ 

-----
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-""" GOVT. OF NCT OF DELHI 
DEPARTMENT OF FOREST AND WILDLIFE 

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS 
NORTH FOREST DIVISION, MGICCC, BAKOLI, ALIPUR, NEW DELHl~110036. 

No.F.01 /DCF(N)/Legal/Misc.Comm/2023-24/ ·, CZ-7 3 

NOTICE 

Date: 18.12.2023. 

It has been brought to your notice that for compliance of the order dated 11.10.2023 

passed by The Hon'ble Principal Bench of the National Green Tribunal in M.A NO. 73/2023 

in O.A NO. 696/2022 titled SANJA Y YADA V VERSUS GOVT. OF NCT OF DELHI & 

ORS. 

The Hon'ble Court in the above-captioned matter/case have issued specific directions 

regarding the compensatory plantation carried out by • Sh. Kailash Chander Garg in 

compliance of the order dated 12.02.2022 passed by the Ld. Tree Officer/DCF, North Forest 

Division. 

Therefore, you are directed to file a detailed compliance report regarding the 

compensatory plantation carried out within 7 (seven) days from the receipt of this notice. 

Copy to: 

1. Kailash Chander Garg S/o. Late Shri. R. D Garg Rio. D-1, Bhagat Singh Road, Adarsh 

Nagar, Delhi-I 10033 for necessary action. 

( 

TREEO g_, 
(North F . ~ion) 

/ 
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17ANNEXURE - A3

The Tree Officer, 
Office of Dy. Conservator of Forests ( North), 
Bakthawarpur Road, 
Bakoli, Alipur, Delhi-36 

Sub:- Notice Under DPTA, 1994 

Dated:- 08.05.2023 

Ref:- F.102/DCF(N)/ Tree Offence/2022-23/3305 

Sir, 

With reference on the above cited subject, it is to be stated that in 
compliance of the order bearing No. F.102/DCF(N)/ Tree 
Offence/2022-23/3305 I have duly planted 10 saplings having 
height of not less than 6 fts. in the same locality and I further 
undertake to maintain the same for at least 5 years. 

For your kind reference I am hereby enclosing the photographs of 
the plantation of 10 saplings for your perusal. 

Thanking You 

Sh.K~Garg, 
S/o Late Sh. Rameshwar Dayal Garg 
Rio B-21, 3rd floor, Panchwati 
Adarsh Nagar, Delhi-33 
Mob:-9213645775 

Encl:-

1. Photographs of the plantation of 10 saplings 
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GOVT. OF NCT OF DELHI 
OEPARTMENTOF FORESTS ANO WILDLIFE 

OFFICE OJ• TUE DY. CONSERVATOR OF FORESTS (NORTH) 
MGICCC, BAKTHAWARPUR ROAD, BAKOLI, ALIPUR, OELHJ-l l0036 

l 
F. 102/DCF(N)/Tree Offcnce/2022-23/ .5 2, o S Dated: 

.l 

NOTJG.E UNDERDPTA, 1994 

Whereas, a tree offence case has been registered against illegal cutting of trees, at .Plot No. 

0-88, Swaroop Nagar, Delhi-110042. As per order No. F.102/DCF(N)ffree Offence/2022-

23/2084-86, Dated: 12-09-2022 and you were directed to Plant IO Saplings having height of not 

less than 6 feet in the same locality and maintain it for at least 5 years and in furtherance you were 

asked to file the compliance report of planted saplings along with photographs within 30 clays of 

the abovementioned order, but no compliance report was submitted and in fact a compliance report 

was submitted by you on 30-11-2022 just prior to the case hearing before Hon'ble NOT. Now, 

therefore you are directed to immediately submit the compliance report of trees along with the 

photographs within 7 days from the issue of this letter. Failing which, as per rule 9 of DPT A Rule 

I 994, Rs. 57,000/- shall be recovered fn,m you as cost of compensatory plantation for JO saplings 

as directed by Hon'ble NGT of Delhi in order no. 696/2022 (I.A No. 114/2023) dated 24-03~2023. 
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29ANNEXURE - A4113
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